THE GAUHATI HIGH COURT AT GUWAHATI

{THE HIGH CQURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HCXXXVII-27/2017/245) /R.Cell Dated Guwahati 26.10.2017

From:

To:

Sub:

Sri A. Hazarika

Registrar (Administration)-cum-
In-Charge, Centralised Recruitment,
Gauhati High Court, Guwahati-1

1) The District & Sessions Judges/Chief Judicial Magistrates of all the districts
of Assam.

2) The Presiding Officer, Labour Court, Guwahati / Labour Court, Dibrugarh.

3) The Presiding Officer, Industrial Tribunal, Guwahati/ Industrial Tribunal, Siichar/
Industrial Tribunal, Dibrugarh.

4) The Principal Judge, Family Court No.l, Guwahati / Family Court No.2,
Guwahati/ Family Court No.3, Guwahati/ Family Court, Silchar/ Family Court,
Barpeta.

5) The Presiding Officer, STAT & Member, MACT No. 1, Kamrup, Guwahati/ MACT
No.2, Guwahati/ MACT No.3, Guwahati/ MACT, Nagaon/ MACT, Barpeta/ MACT,
Dhubri/ MACT, Nalbari/ MACT, Cachar, Silchar/ MACT, Sonitpur, Tezpur.

6) The Special Judge, Assam, Guwahati/ Judge, Designated Court, Guwahati,
Assam,

7) The Special Judge, CBI, Assam, Guwahati/ Addl. CBI Court No. 1, Guwahati/
Addl. CBI Court No. 2, Guwahati/ Addl. CBI Court No. 3, Guwahati.

Furnishing vacancy position of staff, updating gradation list of staff, filling up of
Grade-IV posts in the establishments of the subordinate courts.

Sir/Madam,

With reference to the subject cited above, as directed, you are requested to

furnish the following information by email at ghc,rceli2013@gmail.com or by post on or
before 10.11.2017.

1. The vacancy position of LDA/Copyist/Typist as on 31.12.2017 and anticipated

vacancies arising from 01.01.2018 to 31.12.2018 in the establishments of your district
which are required to be filled up by direct recruitment as per existing Rules, in the
enclosed format. The said vacancy position shall be prepared after considering the
posts of LDA/Copyist/Typist filed up as per selection notification No.HC.XXXVII-
15/2015/2751/R.Cell dated 21.07.2017 and No.HC.XXXVII-15/2015/2861/R.Cell dated
21.09.2017 published by the High Court.

. The number of selected candidates joined as Computer Typist and LDA/Copyist/Typist

as per selection list notification No.HC.XXXVII-33/2015/2633/R.Cell dated 08.06.2017
and notification dated 21.07.2017 & 21.09.2017 as stated above. The names of
candidates who have not joined after due date given by the appointing authorities and

the names of the candidates resigned after joining, if any, may also be furnished.
Pagelof2



Further, as directed, you are requested to do the following:

1. The vacancy position of all categories of staff is to be uploaded in the official website
of the district on every 1% working day of January, May and September as per High
Court direction issued vide letter No.HC.XXXVII—27/¢°‘€/1422/R.Ce[| dated 16.05.2016
(enclosed).

2. Appointing authorities of the districts are to fill up the vacant posts of Grade-IV as per
rules and High Court direction letter issued vide No.HC.XXXVII-61/2012/15%8/R.Cell
dated 05.10.2012 (enclosed). The vacant Grade-1V posts, if any, are to be filled up
expeditiously, preferably within three months.

3. The appointing authorities are to complete the process of filling “Up the existing
promotional posts in their establishments as per High Court direction issued vide letter
No.HC.XXXVII-61/2012/1536/R.Cell dated 05.10.2012 (enclosed). The promotion
exercises are to be completed expeditiously, preferably within three months.

4. Update the Gradation list of the staff of the establishment as per rules and upload the
same in the official website of the District by 31% December, 2017 and every
December. A hard copy of the gradation list may also be sent to the undersigned.

This is for your information and necessary action.

Please treat this matter as most urgent.

Encl: As stated above.
Yours faithfully,

Po—

Registrar (Admin) —cum-
In-Charge, Centralised Recruitment

Memo no, No, HCXXXVII-27/2017/245 | A [/R.Celi Dated Guwahati 26.10.2017

Copy to:

1) System Analyst, Gauhati High Court, Guwahati. He is directed to upload the letter in
the official website of Gauhati High Court as well as send by email to all the above

addressees individually, immediately.

L T

Registrar (Admin) —cum-
In-Charge, Centralised Recruitment
Gauhati High Court, Guwahati.
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Format-1

LATEST VACANCY POSITIONS FOR THE POSTS OF LDA/COPYIST/ TYPIST

Name of the District ......... Veeresirceaasass
Name of the Judicial Establishment ........cccveenneens Areraseramsaennanns
\AF IBI \C' \DI \EI
Totatl no. of
ant post .
vacant posts Category wise break up of total vacancies mentioned in
(as on | s
Total | 31,12.2017) column 'D
no. which are
Sk | Name of of required to
No. | the Post | sanct | be filled up
joned by direct § PWD
posts | recruitment T sC ST ST {Persons OBC/
as per 3 (Plains) | (Hills) with MOBC
applicable 5 disability)
Rules
1. LDA
2. Copyist
3. Typist

Signature of the DJ/CIM/PO of the Estt. (with official stamp)



Format-2

LATEST VACANCY POSITIONS FOR THE POSTS OF LDA/ COPYIST/ TYPIST

Name of the Judicial Establishment .............

Name of the Districh cuvverviirierasarnins

\Al‘ lBI \cl \xl ‘Yl
Total no. of
future/anticipa
ted vacancies Category wise break up of total vacancies mentioned in
Total {during column *X’
r‘fo 01.01.2018 to
Sl | Name of of 31'1.2‘2018)
which are
No. | the Post | sanct .
; required to be R
foned filled up by QEJ PWD
posts ) o ST ST {Persons OBC/
direct bt SC . , ;
X © (Plains) | (Hills) with MOBC
per applicable =
Rules
1. LDA
2 Copyist
3. Typist

Signature of the DJ/CIM/PO of the Estt. {with official stamp)
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By email
THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

No. HC.XXXVII-27/2015//424/R.Cell
Dated Guwahati 16-5-2016

From: Registrar (Administration)-cum-
In-Charge, Centralised Recruitment,
Gauhati High Court, Guwahati-1
To:

1) The District & Sessions Judges/Chief Judicial Magistrates of all
districts of Assam,

2) The Presiding Officer, Labour Court, Guwahati / Labour Court,
Dibrugarh.

3) The Presiding Officer, Industrial Tribunal, Guwahati/ Industrial Tribunal,
Siichar/ Industrial Tribunal, Dibrugarh.

4) The Principal Judge, Family Court No.1, Guwahati / Family Court No.2,
Guwahati/ Family Court No.3, Guwahati/ Family Court, Silchar/ Family
Court, Barpeta.

5) The Presiding Officer, STAT & Member, MACT No. 1, Kamrup,
Guwahati/ MACT No.2, Guwahati/ MACT No.3, Guwahati/ MACT, Nagaon/
MACT, Barpeta/ MACT, Dhubri/ MACT, Nalbari/ MACT, Cachar, Siichar/
MACT, Sonitpur, Tezpur.

6) The Special Judge, Assam, Guwahati/ Judge, Designated Court,
Guwahati, Assam.

7) The Special Judge, CBI, Assam, Guwahati/ Addi, CBI Court No. 1,
Guwahati/ Addl. CBI Court No. 2, Guwahati/ Addl., CBI Court No. 3,
Guwahati.

Sub: Uploading of information regarding sanctioned strength, vacancy position etc.
in the website of district judiciary.
Sir/ Madam,
With reference to the subject cited above, as directed, I am to inform
you that the Gauhati High Court has been pleased to direct as follows:

1 You have been directed to upload the information regarding sanctioned
strength, vacancy position etc. in the website of the respective district judiciary
in the format enclosed herewith.

2. The information should be uploaded in the website, initially within a period of

w

7(Seven) days from the receipt of this letter and thereafter reqularly, L.e. on
the 1% working day of January, May and September of every year, without fail.
Once uploaded, the information shall remain available in the website for all the
time, unless otherwise directed by the High Court in due course.

District & Sessions Judges of the respective districts have been directed to take
necessary steps for uploading the said information in the website of the
district, on recelpt of the same from other establishments of the district.

The information should be uploaded in the respective website in & single PDF
file (scanned copy, black and white) and the original signed copy of the
information should be maintained in the office by the concerned Presiding
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le, along with all the Government letters sanctioning the posts of
so that the same may be produced, without

d by the High Court.

Officer, in a fi
the establishment concerned,

delay, as and when requisione

This is for your information and necessary action.

please treat this as most urgent.
Enclosed: As stated above (One sheet)
Yours faithfully,

s‘yﬁ“
WK, Kalita)

Registrar (Administration)—cum—
In-Charge, Centralised Recruitment

Memo no. No. HC.)OVIT-27/2015/ /493 [R.Cell Dated Guwahati 16-5-2016

Copy to:
He is directed to upload the

1) System Analyst, Gauhati High Court, Guwahati.
-mail to all the

letter in the official website of Gauhati High Court as Wejnas €
above addressees individually, immediately.

E \b
Registrar (Admin}é% tibn) —cum-

In-Charge, Centralised Recruitment
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sanctioned strength; vacancy position atc. of officers g staff (Non judicial) of district
judiciary

(For substantive posts only)

Name of establishment:

Recruiting
uthority
(Gauhati High

Name of all the posts (In
order of regular gcale of pay,
as per ROP Ruies/1f a cadre
conslsts of more than one
post, ali posts shouid be

he list) (Examp‘e

1.
{o.
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)IOBCIMOBC[

exhaustive)
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Sa
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Full signature of Presiding

Full signaturé & designation of F.uﬂ signature of Sheristadar/Head Assistant
Officer with date & seal

dealing aesistant with date (whichever Is appiicabie) with date
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THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM, NAGALAND, MEGHALAYA, MANIPUR, TRIPURA, MIZORAM AND
ARUNACHAL PRADESH)

No. HC.XXX.VIL-61/2012/183¢R. cell.

Dated Guwahati the 5t October, 2012.

From: Shri R. Phukan
Registrar (Administration)

Gauhati High Court,
Guwahati, Assamn-]

To: The District Judges/Chief Judicial Magistrates of Kamrup, Goalpara, Dhubri, Kpkrajhar,
Bopgaigaon, Barpeta, Nalbari, Mangaldoi, Udalguri, Tezpur, North Lakhimpur ,Dhemaji,
Dibrugarh, Tinsukia, Sibsagar, Jorbat, Golaghat, Nagaon, Morigaon, Silchar, Karimganj,
- Hailakandi; Special Judge CBI Court No.1, Special Judge CBI Court No.2, Special Judge
, CBI Court No.3, Special Judge Assam, Judge Designated CBI Guwabati, Principal Judge
Family Court Kamrup Guwahati, Family Court Guwahati, Family Court Silchar, MACT
Guwahati, MACT Ulubari, Kamrup Guwahati, MACT Nagaon, MACT Barpeta, MACT
Dhubri, MACT Nalbari, MACT Siichar, Labour Court Dibrugarh, Labour Court Guwabhati,
Industrial Tribunal Kamrup Guwahati, Industrial Tribunal Cachar Silchar & TADA Court

Guwahati.
Sub: Recruitment of Staff in Sub ordinate Judiciary of Assam
Sir,

With reference to the subject cited above, I am directed to inform you that the Hon’ble
Cdmmittee for Centralized Recruitment of Officers and Staff of Sub ordinate Judiciary and
- all Benches of the High Court in its meeting dated 29-09-2012 resolved to aliow the
~ appointing authority of 13 (Thirteen) establishments to complete the recruitment processes
already underway, for the posts mentioned below in accordance with the existing rules -
namely; District Judges Establishment (Ministerial) Service Rules, 1987 and Chief Judrc:al '
Establishment (Mxmsrerzal) Service Rules, 1987, if no embargo has been put by any court.

No recruitment is to be made where enquiry is pending.

‘$tNe | Name of District Establishment Name of £;‘J.frs %ﬁ;ﬁf Total r'tg, of yacant pgsis
! Dibrugarh Labour Court. Typist 1 1
2 Dhutbri CIM Esstt, _Ilfo’: 2 o
3 Karimganj C FM Esstt. LDA e : -2
4 Jorhat .DJ Essit, 1LDA 4 4
5 Jorhat CIM Esstt. LDA 2 2
6 Cachar, Silchar DJ Esstt, LDA 12 12




. LDA )
7 Tinsulla CIM Esstt. Copyist/Typist 3 5

: . Pracess Server 1
, 8 Malbari D J Esatt. LDA - 2
2 Malbari MACT Stenogrepher 1 1
10 Barpsta CIM Esstt. Process Server 1 1
1] Sivasegar LIM Bsstt Stenographer 1 1
12 Bongaigaon DJ Esstt. Procass Server 1 1
13 Bongaigaon CiM I?S'"?ﬁ" Paon 2 2

Bongaigaon.

Further, the appointing authorities of all the districts of Assam are to

fill up the vacancies of Grade-IV posts of Chowkidar, Peon, Sweeper,

Drivér,‘ Record Arranger, Orderly & Mali as well as promoﬁon'al posts of

Sheristadar, Head Agsistant, Upper Division Assistant, Nazir & Supervisory

4 ﬁf Assistant, on their own..

The Hon’ble Committee also resolved that the remaining posts of .
Lower Division Assistant, Copyist, Typist & Stenographer are fo be'

filled up by Centralized Recruitment process.

Regards,

In- Charge, Recruitment Cell




